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 and  has  innundated a  jarge  area of  Katihar,
 Barsol,  Manihari,  Barlapurand  Kora.  People
 living  in  thatched  houses  have  been  totally
 tuined  and  have  taken  refuge  either  in  the
 railway  station  or  are  on  the  roads.  There  is
 no  arrangementfor theirfood,  clothes,  shelter
 and  medicines.  Cholera  may  break  out  there.

 |  have  requested  the  State  Government  in
 this  regard  but  it  does  not  have  sufficient
 means.  Through  you,  |  would  like  to  request
 the  Central  Goverdment  that  it  should  take
 immediate  steps  to  send  food,  clothes  and
 medicines  for  them.  Preventive  measures
 should  be  taken  to  check  the  out  break  of
 diseases.  Suitable  efforts  should  also  be
 made  to  re-settle  them,  so  that  their  family
 can  live  their  comfortable.

 SHRI  VIRENDRA  SINGH  (Mirzapur):
 Mr.  Speaker,  Sir,  some  hon.  Members  have
 pointed  out  the  negligence  being  shown  to
 Shri  Abdul  Hamid,  who  was  awarded  Param
 Veer  Chakra;  This  -  notthe  question  of  Shri
 Abdul  Hamid  alone  but  the  national  level
 players  belonging  to  the  rural  areas  are  also
 being  neglected.  In  this  respect,  |  would  like
 to  tell  you  that  all  the  goid  medalist  players
 of  national  level  are  leading  a  miserabie  life.
 Today  there  is  wide  क  between  ruralgames
 and  urban  games  as  well  as  between  rural
 players  and  urbanplayers.  The  urbangames
 like  tennis,  cricket  and  badminton  etc.  are
 given  publicity  on  a  large  scale,  but  the  rural
 games  and  players  do  not  figure  in  the
 media.  The  centres,  wrestling  grounds  and
 playgrounds,  for  the  rural  games  are  about
 to  close  and  all  the  facilities,  which  were
 provided to  the  players  are  being  withdrawn.
 Some  days  ago  many  wrestlers  came to  me
 and  spoke  of  their  grievances.  Being  a
 player  of  rural  games,  |  realised  their
 problems  and  miseries.

 So,  Mr.  Speaker,  Sir,  |  would  like  to
 request  you’  to  direct  the  Govemment  that
 negligence  hitherto  showntothe  ruralgames
 andplayers  in  India  should now  be  stopped.
 There  are  two  standards  for  players  in  one
 country.  It  Is  creating  a  serious  situation.
 Besides  this,  being  a  player  |  would  like  to
 request  the  Government  to  take  necessary
 steps  for  improving  the  situation  in  this
 regard.

 MR:  SPEAKER:  You  have  raised  avery
 good  question.  Thank you  forit.  lunderstand
 that  the  state  Government,  Central
 Government,  the  Co-operative  Sectors,  big
 factories and  industries of  private  sectorcan
 provide  help  to  the  moral  players  and  there
 should  be  some  provision  for  this  in  the  law.

 SHRI  RABI  RAY  (Kendrapada):  Mr.
 Speaker,  Sir,  itis the  last  day  of  this  session
 and  ।  wantto  raise  a  very  important  question
 In  the  House.  The  question  is  that  on  the
 12th  of  this  month  when  we  raised  questions
 about  the  Bofors’  scandal,  at  that  time  it  was
 stated  in  the  House as  well  as  outside also

 on  behalf  of  the  Government  that.

 scecenereet  *...........  JOINt  Secretary  in  the
 Ministry  of  External  Affairs  of  the
 Goverument  of  India  made  a  statement
 that.

 [English

 The  time  has  come  to  forget  the  Bofors’
 affair.

 MR.  SPEAKER:  The  name  will  not  go
 on  record.

 [Translation|

 SHRI  RABI  RAY:  The  Government  has
 contradicted  that  statement.  But  the  House,
 the  whole  country and  you  are  aware  of  the
 information  impartedby Swedon  Radio  about
 the  Bofors  scandal.  |  am  surprised  if  the
 Govemment  makes  a  false  statement  how
 can  you  ignore it.  |  would  like  to  place  before
 you  all  the  facts  which  have  come  through

 ‘the  press  and  the  Swedish  Radio.  Mr.
 Headman,  the  War  Material  Inspector  of
 Swedish  Government  said  _  that
 (interruptions)

 [Engésh]

 MR.  SPEAKER:  Iwouldvery  respectfully
 submk  that  ।  some  matter  which  appears  in
 the  newspaper in  our  country has  to  be
 relied  upon  and  acted  upon,  मे  should  be
 authenticated  by  the  Member  that  it  has
 some  grain  of  truth.  if  something  has


